CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 23/04/2018 to 27/04/2018

S.No | Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/54793/2014- FO/ST/A/51253- 15/0A12015
L cu[Ds] 51257/2018 23/04/2018
ST/50047/2014-
) CU[DB] FO/ST/A/51259/2018 19/04/2018 23/04/2018
3 ST/3800/2012-CU[DB] FO/ST/A/51260/2018 19/04/2018 23/04/2018
ST/50424/2018- FO/ST/A/51340-
4 cu(ps] 51341/2018 15/04/2018 23/04/2018
ST/52792/2014-
5 CU[DB] FO/ST/A/51332/2018 19/04/2018 23/04/2018
ST/53598/2014-
6 CU[DB] FO/ST/A/51334/2018 19/04/2018 23/04/2018
9 €/50002/2018-CU[DB] FO/C/A/51343/2018 19/04/2018 23/04/2018
. C/50663/2018-CU[DB] FO/C/A/51372/2018 19/04/2018 23/04/2018
9 C/51920/2017-CU[DB] FO/C/A/51373-51376/2018 19/04/2018 23/04/2018
10 C/50239/2018-CU[DB] FO/C/A/51381/2018 19/04/2018 23/04/2018
a1 C/50432/2018—CU[DB] FO/C/A/51383/2018 19/04/2018 23/04/2018
ST/52581/2014-
12 CU[DB] FO/ST/A/51272/2018 23/04/2018 24/04/2018
ST/55350/2014-
13 CU[DB] FO/ST/A/51291/2018 23/04/2018 24/04/2018
ST/55366/2014-
14 cu[DB] FO/ST/A/51292/2018 23/04/2018 24/04/2018




ST/59913/2013-

. o FO/ST/A/51336/2018 23/04/2018 24/04/2018
3 ZL/[SS;]%/ 2014- FO/ST/A/51342/2018 23/04/2018 24/04/2018
- ZL/ES:]ZO/ 2014- FO/ST/A/51365/2018 23/04/2018 24/04/2018
B 25/[5;;51/2015- FO/ST/A/51366/2018 23/04/2018 24/04/2018
) ZL/[SDOBS]H/ZMG- ;fl’g 2;// ";g 51;367‘ 23/04/2018 Sa/042013
. ZTJ[SSIS]GG/ 2014- FO/ST/A/51370/2018 23/04/2018 24/04/2018
. EL/[SS:;O/ 2014- FO/ST/A/51371/2018 23/04/2018 /043018
2 | ST/3396/2012-CU[DB] ;f;i‘;’,‘;{ff;” 28/0%/ 2018 24/04/2018
. zTU/[.r,D982]39/2013- FO/ST/A/51282/2018 23/04/2018 24/04/2018
iy C/50589/2018-CU[DB] FO/C/A/51348/2018 23/04/2018 24/04/2018
. €/50540/2018-CU[DB] FO/C/A/51345/2018 23/04/2018 24/04/2018
. (/50502/2018-CU[DB] FO/C/A/51333/2018 24/04/2018 26/04/2018
» C/51832/2017-CU[DB] FO/C/A/51329/2018 24/04/2018 26/08/2018
= $T/1810/2011-CU[DB] :2;2;//%51;319 24/04/2018 26/04/2018
2 C/50547/2018-CU[DB] FO/C/A/51347/2018 24/04/2018 25/04]2018
% ST/1219/2011-CU[DB] ;?;2//%51;322- 24/04/2018 26/04/2018
N ZZ[SD4;17/ 2014= FO/ST/A/51290/2018 24/04/2018 S/

MISC ORDERS




€/51703/2017-CU[DB] | C/ROM/50171/2018 MO0/50196/2018 24/04/2018 26/04/2018

ST/1947/2012-CU[DB] ST/ROM/50129/2018 MO0/50203/2018 . 24/04/2018 26/04/2018

3

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.| Act may

download these orders from CESTAT website.

@/ &%EGISTRAR




CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 30/04/2018 to 04/05/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
ST/56895/2013-
y CUIDB] FO/ST/A/51382/2018 30/04/2018 01/05/2018
" S$T/3963/2012-CU[DB] FO/ST/A/51387/2018 30/04/2018 01/05/2018
ST/56453/2013-
3 CUIDB] FO/ST/A/51530/2018 30/04/2018 01/05/2018
ST/56055/2014- FO/ST/A/51533-
4 CU[DB] 51536/2018 30/04/2015 01/05/2018
ST/54824/2014-
" culoB] FO/ST/A/51528/2018 30/04/2018 01/05/2018
ST/50639/2014-
6 cu[DB] FO/ST/A/51518/2018 30/04/2018 01/05/2018
ST/55572/2014-
7 culoB] FO/ST/A/51522/2018 30/04/2018 01/05/2018
ST/53106/2014-
8 CUIDB] FO/ST/A/51519/2018 30/04/2018 01/05/2018
ST/55442/2014-
9 cuIDB] FO/ST/A/51410/2018 30/04/2018 01/05/2018
10 C/50426/2018-CU[DB] FO/C/A/51409/2018 30/04/2018 01/05/2018
ST/53914/2014-
14 culDB] FO/ST/A/51392/2018 30/04/2018 01/05/2018
ST/50367/2014-
12 CUIDB] FO/ST/A/51399/2018 30/04/2018 01/05/2018
ST/53555/2014- FO/ST/A/51400- So/64/2018
L cu[pB] 51402/2018 01/05/2018
ST/56005/2014- FO/ST/A/51531-
14 CUIDB] 51532/2018 30/04/2018 01/05/2018




ST/55277/2014-

. e FO/ST/A/51529/2018 30/04/2018 01/05/2018
B iL/[S;S]w/ 2014- FO/ST/A/51580/2018 30/04/2018 01/05/2018
- 25/[5;;65/ 2014- FO/ST/A/51548/2018 30/04/2018 01/05/2018
B iL/[SD‘l;]ZS/ 2014- FO/ST/A/51543/2018 30/04/2018 01/05/2018
19 sf/776/2012-CU[DB] FO/ST/A/51557/2018 i 63/0572015
. 2/507;]30/ 2013- FO/ST/A/51552/2018 30/04/2018 01/05/2018
B 2'3[55)504/2018' FO/ST/A/51527/2018 30/04/2018 01/05/2018
., ZL/[S;:]W 2014- FO/ST/A/51537/2018 30/04/2018 01/05/2018
B} 22/[5;:]03/2015- ;(132 Z;//% 51;403‘ 30/04/2018 01/05/2018
y 21/[50832]37/ 2013- FO/ST/A/51544/2018 30/04/2018 01/05/2018
. iL/[SD3:]03/ 2014- FO/ST/A/51517/2018 30/04/2018 01/05/2018
- 21355‘:]52/2016- ;Sé Z;// ’;g 51;538' 30/04/2018 01/05/2018
. o s T
" €/50729/2018-CU[DB] FO/C/A/51526/2018 30/04/2018 01/05/2018
N ZTU/[E’>D4;]55/ 2014- FO/ST/A/51389/2018 30/04/2018 01/05/2018
N iTU/[SDSBI]Z?»/ZOM' FO/ST/A/51515/2018 30/04/2018 01/05/2018
- EL/[5D0548/2018- :‘;g ZTl// ’;{) 51 2549’ 30/04/2018 o1/05/2018




S$T/55369/2014-
cu[psB]

ST/52017/2014—
cu(DB]

C/356/2011—CU[DB]

$T/214/2012-CU [DB]

$T/58718/2013-
cu[DB]

C/50316/2018-CU[DB]

C/50361/2018-CU[DB]

ST/3217/2012-CU[DB]

ST/ROA/50181/2018

ST/MISC/50355/2018

FO/ST/A/51542/2018

FO/ST/A/51547/2018

FO/C/A/51556/2018

FO/C/A/51591/2018

FO/ST/A/51581/2018

FO/C/A/51545/2018

MO0/50210/2018

MO0/50220/2018

30/04/2018
30/04/2018
30/04/2018

30/04/2018

30/04/2018

30/04/2018

30/04/2018 01/05/2018

30/04/2018

01/05/2018

01/05/2018

01/05/2018

01/05/2018

01/05/2018

01/05/2018

01/05/2018
ST/52206/2014-
CulDB] ST/ROA/50158/2018 M0/50222/2018 30/04/2018 01/05/2018
ST/57880/2013-
ST
CUIDB] /ROA/50156/2018 MO0/50223/2018 30/04/2018 01/05/2018
$T/4128/2012-C
- / U[DB] | ST/ROA/50159/2018 MO0/50224/2018 30/04/2018 i
01/05/2018
ST/56566/2013-
6 ST/ROA/502
CUIDE] /50226/2018 MO0/50225/2018 30/04/2018 01/05/2018
C/50543/2018-C
7 U[DB] | C/MISC/50264/2018
. M0/50221/2018 30/04/2018 01/05/2018
1/2017-
3 /2017-CU[DB] | C/ROM/50115/2018 MO0/50211/2018 30/04/2018
g ST/966/2010-C i
U[DB] | ST/ROA/50112/2018 MO0/50208/2018 30/04
¥ ST/50517/2014- i .
CUIDB ST/ROA/5
(DB] /50222/2018 MO0/50226/2018 30/04/2018
7 Attention: T intai i &
. 0 maintain t i i i
he transprancy in this tribunal all judicial orders are bei
eing suo-moto



uploaded in PDF format on the CESTAT website immediate
on the same day for the parties and public at large.

Thus all the interested parties and other
download these orders from CESTAT website.

ly after signature of the Hon’ble members

information seekers under R.T| Act may

Deputy REGISTRAR



